M:‘)\‘"\

N

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI
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New Delhi, this the Znd day of Decembr, 1998
HON BLE SHRI T.N. BHAT, MEMBER (J)
In the matter of:

Ram Chander s/o Shri Sita Ram,
rfo LT Block, Jhugl MNo.73,
Mangolpurl, New Delhi ~83,
Applicant
(By Advocate: Shri U.Srivastava)

Govt. of N.C.T. of Delhil thronnh

1, Director Genera
Home Guard & Ci
Nishkam Sswa Bha
Mew Delhi,

il Defence,
wan, Raja Garden,

z, The Commandant,

Home Guar & Civil Defence,

c.T. L., uomgl ex, Raja Garden,

New Delhi —
3., Sh.ashok Kumar

r/o Pos. Punijabl Bagh,

New Delhi. .aRespondents
(By Advocate: Shri Rajinder Pandita)

- Q. R.D.ER(CRAL)

delivered by Hon ble Shri T.N.Bhat, Member (J)

Learnead counsel for the .applicant soeks
permission to  withdraw this 0.A. as, according to  him,
the éame nas bheen f@ﬁder@d infructuocus, the transfer orﬁer
having been cancelled by the respondents, Fermission
sought for is granted and this O.A. iz dismissed as
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